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1__The Secrelaries in-charge of ICDS:,Scheme in alil Stales/UTs
2. Directors (ICDS}) in aii States/UTs
“]“ : Subject: Third phase of €Xpansion of ICDS Scheme ~ assessment of the
R requirernent of additicnal Projecis and Angahwadi Centres.
G
\} Sir/Madam,

F: habitations/settlements in the country. The Nalinal Common Minimun

(NCMP) of the Government also efvisages universalization of the ICDS

provide a furictional Anganwadi in every settlern.ant.and ensure full
.‘;\./Dﬁ:uveragr_: vi all children. . :

]
.

, . 2. In conipliance of the Supreme Court's order and to implemeni the NCMP, an inter-
"’u’Lp — Ministerial Task Force (IMTF) was constituted on 13* September. 2004 10 review the_

ask Force vide its report of 15 June, 2005, were shared with all the
8/2005-CC-1 dated 12" July. 2005. Based on the
e States were requested to in icate their requirement of

di Centres for the 2" phase -of expansion of ICOS

January, 2007, the data on total number of habitations
pepulation of 40% or mere as ayailable from the Ministry of
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nrant,(as per.census 2001 ). All India Educationga} Sur\fyl
03) - carried out by the Depa '

3.
fiment of ‘Schoog| Education and Literacy ang o !
ton Survey (2003) _ artment of Drinking water iy
Rural Development, for _fadﬂa‘tﬁ-)g Proparation of g jigy of |
YNCovered habitations along ion which woulg require additionas A

1y

ng *AWCs and 4
Centreg ensuring .that nq habitatimvset!!,enfé‘m -with
pr Ominantly SCISTIMinority Population Is left out T . \‘
4. Since the revised Population norms too were found lto pe inadequate lo cemply
with the directions of the Supreme Court and g honor the commitment enunciated in
NCniP, reis decled 10 1avigy the Papuiation pay,
2005,

The IMTF, dccordingly,
recommended the follp

““pmmended by IMTY g Juno

issue at length ang has
wing norms- '
3
General: ' '
Prejects: The Committee reilerated the earlier rfecommendation that: -
(i) Cunununity Developmeny Block in g State shoulg be the unit for sanction
of an ICDS Project in rurail/tribaf areas, ifrespective of number of
villages/populaﬁon i it.
(,.} Tha ~in

P et

o3 NG norm of 1 lakh Population for sanclion of urban project may
cofitinue. '

The Task Force has r mended that for blocks:
Population. Stytes could opt for More than one Pro;
Or 2ouid opt for one prcjéect on Y wit

“Anganwad; Centres

with more than

<t (@ one per one lac e

0 lac, ‘
h suitabig strengthening

ation)
of the Project Office.

For R uralfUrban Projects _
400-800 - 1AWC .
800-1600 . 2 AWCs
168002400 - 3 AWCs
Thereafter in Muttiples of 8og T AWC
For Mini Awc - . 1
150-400 T Mini-AWC - |

For Tribaj /River;
300-800

Mini - Awc
N 130-300

nefesert, Hilj and other difﬁcult areas/

Projects ’
1AWC

1 Mini AWC
3 The Status are fow reqiastad (o Undertake 5
pp_}redom:’nanny SC/ST:‘Minorin Rabdati
norms as given ape i of additional Projects.
Anganwagi Centres an Mini Anganwadi Centres in the Perio

third phase Ot expansio
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'//ig‘- o State; o ave 2lready sent their fequirements of - Anganwadi Centres
" taking AWCS)fr e 35 e of expansion, may resubmit e Proposals after
712G into account the afore-mentioneq flOMmS recommeinded by the e
7/ L7 The requisite

information May be fumished by 15th_ Mé},‘ "‘2007"'&-)‘ énab!e' the
Government to formulate g Proposal for the |

; next phase of expansion 9f the ICDS
2 e, Tt fMation May be given in a soft Copy (CD) atsg along with a harg
copy. | ~ )
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